
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3128 124 3252 120 10 130 137 11 148 3111 123 3234 -0.54 -0.81 -0.55 13 0 13 208 31 239

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 4226 3443 7669 205 123 328 209 121 330 4222 3445 7667 -0.09 0.06 -0.03 36 22 58 441 782 1223
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